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THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
BALGOVIND VERMA): (a) Yea
Wheneyer demands for abolition of 
•contract labour system in different 
industries are received, these are re­
ferred to the Central Advisory Con­
tract Labour Board for giving their 
considered views on the merits of 
•each case.

(b) So far Government have re­
ferred to the Central Advisory Con­
tract Labour Board for consideration 
the demands for abolition of contract 
labour system in coal mining indus­
try  in certain categories of work in 
non-coal mines; and in coal and ash 
handling work in loco sheds of Indi­
an Railways. The Board has since 
recommended abolition of contract 
labour system in coal mining indus­
try. Action to issue necessary noti­
fication in this regard is being taken. 
The demands for abolition of con­
tract labour in the other two indus­
tries are under the consideration of 
the Board.
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Report on working of Inio-Iranls* 
Economic Commission

1445. KUMARI KAMLA KUMARI: 
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether a report on the work­
ing of the Indo-Iranian Economic 
Commission set up in 1969 is proposed 
to be laid on the Table; and

(b) if so, when?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFF­
AIRS (SHRI BIPINPAL DAS): (a)
No, Sir.

(b) Does not arise.

Robbery of Jewelleries of
Sint. Gyatri Devi In New York

1446. SHRI H. N. MUKHERJEE: 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether hi* attention ***** 
drawn to a report that Shriwmtl 
Gayatri Devi, M.P. was robbed of hfT 
jewelleries in New York recently win® 
she w^s returning to her residence 
from ? ball in the Woldorf-Astone;

(b) whether she made « statement 
to the Indian Mission in the U.S-A.




